207 Matters under rule 377

{Shri R. V. Swaminathan]
very seriously and they should call for a
report from the State Government,

fi}i) Need for encouraging a student
from U.P. who topped in an aca-~
demic test in Pondicherry.
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MR SPEAKER: The House will now
take up discussion and voting on Demand
Nos. 58 to 61 relating to the Minfstry of

B

*Moved with the recommendation of the
President,



